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Filling up the posts reserved for SCs/STs

2742. SHRI MOHINDAR SINGH
KALYAN: Will the Minister of COAL
be pleased to state:

(a) the number of various posts re-
served for scheduled castes and scheduled
tribes lying vacant in his Ministry of the
last three ycars and till date;
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(b) the action being taken to fill them
up; and

(c) the timec by which the said posts
are likely to be filled up?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIMATI
KANTI SINGH): (a) to (c) In the Minis-
try of Coal, one post of Assistant (Direct
Recruit) (Reserved for ST) and one post
of Steno. Grade ‘C’ (Departmental ex-
aminee) (Reserved for SC) are lying vac-
ant for the last three years. These posts
are to be filled on the basis of nomina-
tion of candidates by the Department of
Personnel & Training. These vacancies
have been initimated to the Deptt. of
Personnel Training and will be filled as
and when nominations are received.

Development and Expassion of Visves-
waraya [ron and Steel Ltd.

2743. SHRI S.M. KRISHNA: Will the
Minister of STEEL be pleased to state:

(a) whether Government have drawn
up or propose to draw up any investment
plan for the development and expansion
of Visveswaraya Iron and Steel Ltd.,
Bhadravathi;

{b) if so, the details thereof; and

(c) if not, reasons therefor particularly
when the said steel plant has great poten-
tiality for expansion?

THE MINISTER OF STEEL &
MINISTER OF MINES (SHR1
BIRENDRA PRASAD BAISHYA): (a)
M/s M.N. Dastur & Co. have been
commissioned for preparation of report
regarding viability and modernisation of
VISL and suggest areas for investments.

(b) and (¢) Details would be available
on receipt of final report from M/s M.N.
Dastur & Co. which is expected shortly.

Demand and availability of Coal
2744. DR. D. VENKATESHWAR

RAO: Will the Minister of COAL be
pleased to state:
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(a) whether despite the projected an-
nual growth of 6.9 per cent the country
will have to face shortage of 36 million
1onnes of coal during the current financial
vear,

(b) whether against the demand of 325
million tonnes of coal, the availability
would be less;

(c) to what extent the availability of
coal will be less;

(d) the steps taken to meet the de-
mand of coal;

(e) the gap between demand and av-
ailability during 1996-97; and

(f) by what time shortage of coal will
bc met?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIMATI
KANTI SINGH): (a) to (e¢) The total
availability of coal from domestic sources
has been estimated at 290.65 million ton-
nes, Planning Commission has estimated

that the gap between demand and availa-
bility of raw coal from domesitc sources

during the year 1996-97 would be 34.35
million tonnes. Import of superior grade
of coking coal for blending purpose is
expected 1o be of the order of 9 million
tonnes. Additional coal supplies from
domestic sources to an extent of 5 million
tonnes has been offcred from Korba coal-
field and can be made available subject to
availability of transportation.

Stcps being taken to augment domes-
tics production of coal include the fol-
lowing:—

(i) Opening up of new mines and ip-

creasing  cfficiency and producfivigy ' in
cxisting mincs by modernisation, #pplica-
tion of new technologies and ensuting
timely availability of inputs and infras-
tructural facilities.

(ii) Partial de-regulation of coal prices
is likely to improve internal resource
generation of coal companies which will
cnable new projects to be taken up, It
will also improve the financial viability of
new mining projects.
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(iii} The capital base of Coll India
Limited has been restructured to enable
it to raise additional financial resources
from the capital markets which are re-
to add new coal production

(iv) Steps are being taken in co-ordina-
tion with the Railways to remove the
transportation bottlenecks in such coal-

field areas which have potential for en-

hanced production.

(v) Steps are being taken to remove
the bottlenecks in land acquisition.

(vi) Private scctor companies engaged
in production of iron and steel, cement
and generation of power have been per-
mitted to take up coal mining for captive
consumption. This is expected to increase
domestic coal production.

(f) The demestic production of coking
coal of the quality required for metallur-
gical use is not adequate to meet the
domestic -demand. Hence some imports
of superior grade of coking coals shall be
incvitable to bridge this gap and also for
blcnding purposes on quality considera-
tions. The domestic production of
superior grade of non-coking coal is also
limited. The gap between the demand
and availability of non-coking coal shall
depend upon the rate of growth in coal
demand, the raté at which new invest-
ments are made in coal mining projects as
well as- the feasibility of its transporta-
tion.

Trade Fair Organised in Kenya
- 274S. SHR1 K. M. KHAN: Will the
Minister of COMMERCE be pleased to
state:

(a) whetbet some fair known as Made
in India was ‘organised in Kenya in _recent
paht exhibiting wide range of foods
manufactured;

(b) if so, details thereof with names of
goods exhibited, manufacturer-wise;

{¢) whether some formalities were
prescribed for participation in such a fair;



